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Families Migrated from Doda

5345 SHRI O P JINDAL : Will the PRIME MINISTER 
be pleased to state :

(a) whether the Government are aware that hundreds 
of families had recently migrated from Doda district of 
Jammu and Kashmir;

(b) if so, the details thereof; and

(c) the steps being taken by the Government to 
provide adequate security to th** said families and to 
encourage these families to go back to their native 
places?

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
PAR LIAM EN TAR Y AFFAIRS (SHR I S.R. 
BALASU BR AM O N IYAN ) : (a) to (c) acco rd ing  to 
information provided by the State Government, in the wake 
of certain incidents of killing of civilians in the recent 
past, such as the incidents at Kalmari and Sarwadhar 
areas of Doda district, around 100 families and migrated 
to other areas. After assurances were given by the local
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administration and various confidence buildinq measures 
were taken, most ot the families are reported to have 
returned back to their native places.

The measures taken in this regard include, inter-aha. 
the strengthening ot security force deployment, patrolling, 
expansion of the network of Village Defence Committees, 
and launching of large scale operations for flushing out 
the terrorists. The State Government have also reported 
that all assistance, as may be required, is being provided 
to the families who had migrated to enable their safe 
return to their native places.

Launching Camps by Terrorists

5346 SHRI PANKAJ CHOWDHARY Will the PRIME 
MINISTER be pleased to state:

(a) whether Pakistan has established launching camps 
in Pak-occupied Kashmir for infiltration of terrorists with a 
view to create disturbances in Jammu and Kashmir during 
Assembly elections to be held in September this year;

(b) if so, whether the Government have taken any 
preventive measures in view of their activities; and

(o) if so. the details thereof ?

THE MINISTER OF STATE IN THF MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND M INISTER OF STATE MINISTRY OF 
PARLIAM ENTARY AFFAIRS (SHR! S.R.
E}ALASUBRAMONIYAN) : (a) to (c) Pakistan has continued 
to be actively engaged in sponsoring, aiding and abetting 
terrorist and secessionist violence in Jammu and Kashmir, 
and there are reports of efforts to infiltrate armed terrorists 
to step up violence with the aim of disturbing and 
thwarting the electrol process in the State.

Government is fully alive to such designs and efforts, 
and action has been taken to strengthen the arrangements 
to check infiltration and to prevent possible activities aimed 
at disrupting the elections through intensified vigilance, 
patrolling and deployment of the Security Forces.

[English]

Rural Development Schemes in Barabanki

5347. SHRI RAM SAGAR Will The Minister of 
RURAL AREAS AND EMPLOYMENT be pleased to state:

(a) the number of villagers benefitted under Rural 
Development Programme in Barabanki district of Uttar 
Pradesh and the percentage of downtrodden and 
backward class out of them;

(b) the number of women benefitted in Barabanki 
district in Uttar Pradesh through Rural Development 
Programme and the percentage of downtrodden women 
out of them; and

(c) the reasons for a low rate of development in 
Barabanki district and the steps taken to accelerate the 
pace of development ?

THE MINISTER OF STATE IN THE MINISTRY OF 
RURAL AREAS AND EMPLOYMENT (SHRI 
CHANDRADEO PRASAD VARMA) (a) and (b) The

details of the benefits generated for the rural poor 
under major rural development programmes during
1995-96 in the district of Barabanki (Uttar Pradesh) are 
as under -

1. Integrated Rural Development Programme (IRDP):

Total physical Target -  6706 families 
Total families benefitted -  8518 families 
The target of SC/ST families = 3487 Upto 
No. of SC/ST families assisted = 4456 February. 
Target for women beneficiaries = 2682 199$
No. of women beneficiaries assisted = 2722

2. Development of Women & Children in Rural
Areas

(DWCRA)

1. No. of group formed = 30 Upto

2 No. of Women benefitted = 300 February,

3 SC/ST Women benefitted = 180 1996

3. Jawahar Rozgar Yojna (JRY^

1 Total physical target —  28.57 lak

2. Total achievement -  13.10 m- days'

3. Target for women -  8.57

4. Achievement-women -  2 17 Upto

5 Target for SC/ST Women —  6.43 February.

6 Achievement for SC/ST women -  1.83
1996

Employment Assurance Scheme (EAS)

1 Total employment generated —  8.27

2. SC/ST —  5.40

3 Women —  0.68

lakh
mandays
lakh
mandayi.
lakh
mandays

(c) The progress under various schemes in 
Barabanki district is generally satisfactory.

Industrial Units in Jammu and Kashmir

5348. SHRI CHAMAN LAL GUPTA : Will the PRIME 
MINISTER be pleased to state :

(a) the number of various types of registered Industrial 
Units in each region of Jammu and Kashmir at the end 
of the year 1995-96 also during the current year at the 
end of July, 1996 in the private, semi-private and public 
sector;*

(b) the number of sick and semi-sick units as also 
the number of units which have been closed down;

(c) the amount spent by the Government for Industrial 
Growth in Jammu Kashmir in each plan period;

(d) the number of industrial workers in private, semi
private and public sector; and


